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Proarammc or Dieselllatlon In 
Railway. 

·507. SHRI RABI RAY: Will 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether it Is a fact that his Minis-
try drew the attention of the Ministry of 
Railways to go slow with their programme 
of dieselisatian so that there might nOI 
be considerable reduction in the consump· 
tion of coal by the ~allway ; and 

(b) if so, the derails thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI): (a) and 
(b). As a result of the attention of the 
Mini,try of Railways having been drawn to 
the necessiry 01 a review of pace of their 
dieseli.ation programme, a review is being 
made. 

Late Running of Train. 

SOl! SHRI LOBO PRABHU: Will 
the Mlnl~ter of RAILWAYS be pleased to 
state: 

(a) the order. for reporting and Inves-
tigation of late running of trains; 

(b) whether there are any Instructions 
ro pinpoint responsibilily for the first sub-
staintial delay (exceeding five minutes) ; 

(c) whether this delay was avoidable, 
whetber any punishments were prescribed, 
if not, reasons therefor and if so, the 
number of persons punished last year; 
and 

(d) up to what level of officers the re-
porls of delay are circulated 1 

THE MINISTER OF RAILWAYS 
'(SlUt! C. 'M, POONACHA): (a) All 

CBSes or unscheduled detentions to passen-
ger carrying Iralns by the Station Mailers, 
Guards; Drivers etc BYe reported to the 
Control Office wbere a continuous record· 
Is mainrain04 or the runnlna of-'passenger 
carrayina tralna from DivisIOll.I,o Divi.tion_ 
These detention PJticulan 'aro Icrulinised 
daily at Ib6-Dlvliloul o)6ie iii 1'~C.pecl or 
aU puMJIIIIr cauyiD. Irallll .ad a& lb. 
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headquarteR office of the tonal railways In 
rei pec\ , of M,II/Expral 4raill8, .ad·further 
lnvestiaations conducted wberever _ 
.ary. 

(b) SpeclHc instructions exist for pin-
pointina responsibility nol,only in the first 
substantial delay but forallapproc:iable 
unscheduled detentions to pass~naer carry-
ina trains. ' " 

(e) Each case of detention Is dealt 
with on it. merit and appropriate punish-
ment i. imposed to the stall' held responsi-
ble. About 14.000 railway stall' were 
punished during a period of one year in 
connection with cases inVOlving detention 
to passenger carrying trains. 

(dl In the Divsions, the running of 
passenger carrying trains is watched by the 
Divisional Sliperintendents and the Branch 
officers. In the headquaters of each zonal 
railway, the running of Maii/EILpr"! trains 
is watched on a daily basis by the Dy. 
Chief Operating Surdt, and also by the 
Chief Operating Supdt., and the General 
Mana~er. Trends of punctuality on 
individual rsilwa)'. are watched by meanl 
of to·day and monthly reports in the 
Railway Board. A special watch Is main-
tained at tbe highest levet in the Railway 
Board on the day-to-day punctuality of 
selected lon& di!lance Mall/Express 
trains. 

ladustrlal Policy Resolution 

-509. SHRI H. N. MUKERJP.E : 
SHRI RAGHUVIR SINGH 

SHASTRI: 
SHR.I.SITARAM KESRI : 
SHRI NARENDAR SINGH 

MALIDA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(1) whether Governmen t have reviewed 
the workin. of the Industrial Policy Reso-
lutloll ; 

(b) If so, tbe resultl thereof : 
(b) whetll.r Ooverameat· Intend to 

make any chanlCl in tbe RcsolulioD; 
aad 

(d) if so, tbe details tberoof 1 

THE MINISTER OF INDUSTRIAL 
DEVELOP~NT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
Yel, Sir, 

(b) Government have come to the con-
clusion that .. >tbt Iniustri.1 Policy 
Resolution, 1956, had not 50 far revealed 
any fundamenla I weaknesses hi Its workln., 
it d~ require to be amended. 

(c) No, Sir. 
(d, Does not arise. 

Coatrlbullon to Pollllcal Partie. 

-510. SHRI S. R. DAMANI: Will 
the Minirt.r of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS b. 
pleased to state: 

(a) whether any companies have con-
tributed more lhan 5 percent of their profits 
to politi"al parties as permitted by tho 
Company Law in the years 1965·66, 1966·67 
and 1967·68 ; and 

(b) if so, the names of the companies 
and the details of the contrlbutionl 
made? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
and (b) During the period 1965-66 to 1967 
1968, onl) one case of political contribu-
t ion in excess or the limits prescribed 
under Section 293A of the Companies Act 
has come to Government'. notice. Thll 
relates to Dodsal Privale Ltd. which durin. 
the }eaT ended on 31'3·1967 made a con-
tribution of Rs. 60,000 to Conlren Party. 

Ruralladuslrlal ProJeeti In Knsla 

2980. SHRI C. JANARDHANAN I 
Will lhe Minister of INDUSTRIAL DBVE-
LOPMENr AND COMPANY AFPAIRS 
be plC8BCd to Itate : 

(~) whether the Government of Kerala 
have requested the Centre 10 .. nction (our 
more rural Induatnlll Projects for the Stlte; 
and 

(b, ir 10, the dedson lakea 00 tbe 
request? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFIAItS (SHRI P. A. AHMED,: (I) 
The Iterall Stale GOYefllment bl" requoa,· 




